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Vijay Kant Dixit v. Amrapali Fincap Ltd., (Ashok Bhushan, Chairperson and Barun Mitra, Member
(Technical)), 2025 SCC OnLine NCLAT 1764

Vikram Bajaj v. Satish Kumar, (Ashok Bhushan, Chairperson and Barun Mitra, Member (Technical)),
2025 SCC OnLine NCLAT 1776

Vistra ITCL (India) Ltd. v. Satra Properties (India) Ltd., (Rakesh Kumar Jain, Member (Judicial),
Mohammad Faiz Alam Khan, Member (Judicial) and Naresh Salecha, Member (Technical)), 2025
SCC OnLine NCLAT 1826

Welspun Steel Resources (P) Ltd. v. Starlog Enterprises Ltd., (Ashok Bhushan, Chairperson and
Barun Mitra, Member (Technical)), 2025 SCC OnLine NCLAT 1795

West End Investment & Finance Consultancy (P) Ltd. v. Neeraja Kartik, (Ashok Bhushan,
Chairperson and Barun Mitra, Member (Technical)), 2025 SCC OnLine NCLAT 1791
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Central Rules [5]

Reserve Bank of India (Nomination Facility in Deposit Accounts, Safe Deposit Lockers and Articles
kept in Safe Custody with the Banks) Directions, 2025

Employees' Pension (Amendment) Scheme, 2025

Warehousing Development and Regulatory Authority (Meetings) Regulations, 2012
Post Office (Fifth Amendment) Regulations, 2025

National Road Safety Board Rules, 2025

Central Notifications [43]
Ministry of Finance [48/2025-cust]

Ministry of Commerce and Industry [Public Notice No. 28/2025-26 [Amendment in Handbook of
Procedures 2023]]

Ministry of Communications and Information Technology [Post Office (Fifth Amendment)
Regulations, 2025 Noti. No. S.0. 4907(E)]

Ministry of Consumer Affairs [Noti. No. G.S.R. 147(E)]

Ministry of Consumer Affairs [F. No. WDRA/2015/1-2(12)/Tech-11/615]

Ministry of Consumer Affairs [File No. T-23/3/2020-Technical-Part (1)]

Ministry of Consumer Affairs [File No. T-21032/7/2025-Technical/C.No-1630/3042]

Ministry of Consumer Affairs [File No. T-21032/7/2025-Technical/C.No. 1630/3044]

Ministry of Consumer Affairs [File No. T-21032/7/2025-Technical/C.No-1630/3089]

Ministry of Consumer Affairs [File No. T-21033/1/2021-NIC/1870]

Ministry of Consumer Affairs [File No. T-21/1/2023-IT]

Ministry of Consumer Affairs [File No. T-21/1/2023-I1T/1194]

Ministry of Consumer Affairs [Aadhar number for PSF Scheme Noti. No. S.0. 4770(E)]

Ministry of Corporate Affairs [Establishment of Registrars of Companies Noti. No. S.0. 4849(E)]
Ministry of Corporate Affairs [Establishment of Registrars of Companies Noti. No. S.O. 4850(E)]

Ministry of Corporate Affairs [Establishment of Regional Directors in the Ministry of Corporate
Affairs Noti. No. S.0. 4851(E)]

Ministry of Corporate Affairs [In supersession of Notification No. G.S.R. 832 (E) Noti. No. S.O.
4852(E)]

Ministry of Education [Amendment in Maulana Azad National Urdu University Act, 1996 F. No.
MANUU/ER-(B)/F. No. 138]

Ministry of Education [Amendment in Rajiv Gandhi University Act, 2006 F. No. RGU/ADM-
38/0ORD/10 (Vol-1I)]

Ministry of Education [Amendment in Notification No. G.S.R. 68(E) Noti. No. S.0. 4861(E)]
Ministry of Finance [Noti. No. G.S.R. 781(E)]
Ministry of Finance [Amendment in Notification No. S.0O. 1628(E) Noti. No. S.0. 4945(E)]

Ministry of Fisheries Animal Husbandry and Dairying [ Amendment in Notification No. S.O. 323(E)
Noti. No. S.0. 4884(E)]

Ministry of Health and Family Welfare [Noti. No. G.S.R. 756(E)]
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Ministry of Health and Family Welfare [Amendment in Notification No. S.O. 85(E) Noti. No. S.O.
4841(E)]

Ministry of Labour [File No. P-11/12/Misc./2024-Rev.11]
Ministry of Labour [Employees' Pension (Amendment) Scheme, 2025 Noti. No. G.S.R. 791(E)]

Ministry of Labour [Enforcement date of Implementation of ESI Scheme in 3 districts of Sikkim State
Noti. No. S.0.4915(E)]

Ministry of Law and Justice [Amendment in Bar Council of India Rules, 2023 F. No. BCL:D:
7649/2025]

Ministry of Mines [Corrigendum F. No. 4/1/2025-Mines-I1(1)]
Ministry of Mines [Amendment in Notification No. G.S.R. 786(E) Noti. No. G.S.R. 751(E)]
Ministry of Mines [Noti. No. S.0. 4943(E)]

Ministry of Personnel Public Grievances and Pensions [Amendment in Notification No. G.S.R. 730(E)
Noti. No. S.0. 4923(E)]

Ministry of Railways [Corrigendum Noti. No. G.S.R. 750(E)]

Ministry of Road Transport and Highways [National Road Safety Board Rules, 2025 Noti. No. G.S.R.
795(E)]

Ministry of Shipping [Corrigendum F. No. E-14011/3/2024/LPAIL(1I)]

Ministry of Textiles [Amendment in Notification No. 2015/03/2020-IT Noti. No. 12015/03/2020-1T]
Reserve Bank of India [F. No. CO.DOR.RAUG.N0.54790/07.12.000/2025-2026]

Reserve Bank of India

Securities and Exchange Board of India [Circular 30-10-2025]

Securities and Exchange Board of India [SEBI/HO/38/12/11(1)2025-MIRSD-POD/1/71/2025]
Securities and Exchange Board of India [SEBI/HO/38/12/11(1)2025-MIRSD-POD/1/73/2025]
Securities and Exchange Board of India [SEBI/HO/47/15/11(1)2025-MRD-TPD1/1/63/2025]

State Rules [26]

Delhi Electricity Regulatory Commission (Renewable Purchase Obligation and Renewable Energy
Certificate Framework Implementation) Regulations, 2025

Haryana Municipal (Regulation of Slaughter Houses) (Amendment) Bye-Laws, 2025
Haryana Prison (Amendment) Rules, 2025

JSERC (Terms and Conditions for Appointment of Consultants) (First Amendment) Regulations,
2025

Karnataka Motor Vehicle (Amendment) Rules, 2025
Karnataka Micro Loan and Small Loan (Prevention of Coercive Actions) Rules, 2025

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Visual Art Course)(Amendment) Rules, 2019

Maharashtra District Planning Committee (Conduct of meetings) (Amendment) Rules, 2019

Motor Vehicles Prosecutor (Group A), (Gazetted) in the Motor Vehicles Department (Recruitment)
Rules, 2019

Maharashtra Police Constables (Recruitment) (Second Amendment) Rules, 2019
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Room Attendant, in the office of the Resident Commissioner to the Government of Maharashtra, New
Delhi (Recruitment) Rules, 2019

Maharashtra Infrastructure Development Enabling Authority (First Amendment) Rules, 2019
Maharashtra Value Added Tax (Second Amendment) Rules, 2019

Mabharashtra Assistant Police Sub-Inspector Driver, Police Head Constable Driver, Police Naik Driver
and Police Constable Driver (Recruitment) (First Amendment) Rules, 2025

Preservation and Destruction of Digitised Records of the Bombay High Court Rules, 2025
Maharashtra Land Revenue (Boundaries and Boundary Marks) (Amendment) Rules, 2025
Punjab Minor Mineral Rules, 2013

Rajasthan Trade Articles (Special Provision) (Amendment) Order, 2009

Rajasthan Trade Articles (Second Special Provision) Order, 2009

Rajasthan Trade Articles (Special Provision) (Ilnd Amendment) Order, 2009

Rajasthan Trade Articles (Special Provision) (Third Amendment) Order, 2009

Rajasthan Subordinate and Ministerial Services (Common Eligibility Test) (Second Amendment)
Rules, 2025 (1)

Rajasthan Staff Selection Board (Ministerial and Subordinate Services) Rules, 2025
Rajasthan Staff Selection Board (Gazetted Staff) Service Rules, 2025
Rajasthan Municipal (Subordinate and Ministerial) Service (Amendment) Rules, 2025

Uttar Pradesh Public Service Commission (Computer Section) service (First Amendment)
Regulations, 2025

Policy Documents [1]
Policy Documents

Foreign Act [3]
B20 Digital Transformation Task Force (ZA)
Immigration and Nationality Act, 1952 (US)
Texas Election Code (US)
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